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C.ntral Government to State Govern-
meats, public undertakiop and the 
~'nl[. resuJtina in the inequality of 
opportunities in tbe rna tter of employ-
ment ; aod 

(b) it so, steps proposed to be taken 
by Government to bring uniformity in 
this reaard ? 

THE MINISTER OF STATE IN 
THB MINISTRY OF PERSONNEL 
AND TRAINING, ADMINISTRATIVE 
REFORMS AND PUBLIC GRIE-
VANCES AND PENSION AND IN 
THE DEPARTMENT OF CULTURE 
(SHRI K.P. SINGH DEO) : (a) Upper 
age limit for recruitment to different 
services/posts under the Central Govern. 
ment are fixed depending on, wter al ia, 
the qualifications and the type and 
extent of experience prescr i bed for the 
respective services/posts. The Sta te 
Governments, public undertaking') and 
banks are free to d.:t~rmine upper age 
limits for recruitment to the poste; under 
their control keeping in view their own 
rcquiremen Is and peculiar cond i tlOns. 
Accordingly, no uniformity Ccln be 
expected in this matter. 

(b) Does not arise, 

Pollution of Ganga 

3407. SHRI JITENDRA PRASADA: 
Will the PRIME MINISTER be pleased 
to .state: 

(a) whether immersion of ashes of 
dead bodies in the Ganga by the Hindu 
according with Hindu religious rites }s 
one of the cau~es of pollution of thie; 
river; and 

(b) if so, whether the Ganga Au-
thority constituted recently had 
examined this question having boaring 
on Hindu religious sentiments and 
devise ways and means to restrain the 
people from immersing ashes of the 
dead bodies in the river and thereby 
avoid its pollution? 

THB MINISTER OF STATE IN 
THB MINISTRY OF BNVIORNMENT 
AND FORBSTS (SHRl BIR SEN): 
(a) The extent and nature of poJlution 

due to immersion of ashes of tho "cad 
bodies has not been examined scienti. 
fically. 

( b) CG A has not yet commenced 
functionina so the quest jon does not 
arise. 

Mineral Nodules from Seabed 

3408 SHRI G. G. SWELL: Will 

the PRIME MINISTER be pleased to 
state: 

(a) whether under the Law of the 
Sea Convention India enjoys the sta tus 
of a pioneering nation; 

(b) whether on an expt!rimental 
baSIS. Government were able to scope 
up mineral from the seabed with our 
ship 'Gavcshanl'~ 

(c) the area where this was done, 
the type and the quantity of minerals 
collecled ; and 

(d) wheth<.:r Govcrnment have made 
further progr~\s In this technology? 

TilE MINISTER OF STATE IN 
THE MINISTRY OF SCIl:~NCE AND 
T[CHNOLOGY AND IN THE DE .. 
PARTMENfS OF OCEAN DEVELOP_ 
MENT, ATOMIC ENERGY, SPACE 
AND ELECTRONICS (SHRI SHIVRAJ 
V. PATH .. ): (a) India has been recog-
ni I\cd as a Pioneer Invel,tor under tbe 
Law of the Sea Convention adopted on 
30:h Apri I, J 982 ; 

(b) Yes, SIr. 

(C) In January, 1981, research 
vessel 'Gav"shani' of the National 
Institute of Oceanography collected on 
an e"pcrimental basis more than 20 
ktlograms of samples of polymetallic 
nodules from the seabed in the Arabian 
Sea and Over 30 kilograms from the 
seabed in the Central Indian Ocean. 
The nodules contain important metals 
like copper. nickel, and cobalt, apart 
from iron and mansanesc. 
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(d) Vet. Sir. In view of the limited' 
,ize and ondurance Gf R.V. GAVE· 
SHANI and the need to accelerate the 
ptoaramme on polymetallic nodules. 
tho department of Ocean Development 
deployed a sophistica ted oceanolraphic 
ro.careh venel ·Sagar Kanya' and also 
char1ed two additional vossels durin. 
the year 1982-84. These vessel with the 
improved technology of collecting sam-
pl.. of nodules from the deep seabed, 
have obtanied nodules from an area of 
more than four miJJioD square kilo-
metres and at 1334 stations. The total 
quantity of bulk sample nodules co.Jlec .. 
ted so far exceeds eleven tonnes. 

[TrQmlotion) 

Meeting of Hindi Advisory Committee 

3409 SHRT KRJSHAN PRATAP 
SINGH: Will the Minister of PLAN .. 
~JNG be pleased to state: 

(8) the number of meetings of 
Hindi Advisory Committee of the 
Ministry held during the year 1984 ; 

(b) the details of the resolutions· 
passed JD these meetlOgs ; and 

(c) the details regarding Implemen-
tation of these solutions? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI K.R. NARAYANAN): (a) No 
meeting of the Hindi Advisory Com-
mictee of the Ministry of Planning was 
held during the year 1984. 

(b) and (C) Do not arise. 

(Enrlish) 

Newl Item captione. '~Floutl$hing 

Trade I. A..U. Import UcelJlCes", 

3410. SKRI MOOL CHAND DAGA: 
Will tlut PRIME MINISTER be pJeased 
tOls.tate : 

(8) whetb6r Government's attentio$ 
has -been drawn to news ite~ uFlourish~ 
inl, "ad41 in A. U. impor.t 1 licences" 
~hal il;l BIec:troDi,q 1" R.oview, 
Bombay date~ 20 lauuar)" 1985 resar-

dina alkged misuse of A.U. baf!Wr 
licencos-; and 

(b) If so, action taken by Vnio. 
Government to plUI the loophOle' i. 
the issue of licenCes 10 that the us. at' 
licences is made by the genuine' .d.J~ 
entitled parti~s and by those who h.'_1 
technical capability? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOI.JOGY AND IN THB DB. 
PARTME~TS OF OCEAN DEVELOP. 
MENT. ATOMIC ENERGY. SPACB 
AND ELECTitONJCS (SHRI SHIVR.AJ 
V ... PATJL): (a) Yes. Sir. 

(b) Based on press reports allelin. 
grant of import licence to a lara_ 
?umb~r ~f bogus units in Gujarat, 
1I1vestlga hons ha ve been taken up in 
the malter. If the invesrigatiOBI 
reveal anything incriminating, actio. 
wi IJ be taken under the Imports ~ 
Exports (Control) Act, 1947 andlor 
Imports (Control) Order, J955. 

Action is also initiated wbenever 
such misuse is. brought to Government's 
notice by other ~ources. Suo mota 
in~pections are also carried out to check 
up utilisation of hIgh value licences. 

During the last 2 years OovOln-
men' announced various policy measure. 
in the field of electronics due to whicla 
misuse of A.V. import licences. if aD),. 
would get considerably minimised. 

( Tralts/aNonJ 

Development of PJaces of touriat late-
rest in Rajasthan 

3411. PROF. NIRMALA KUMARI 
SHAKTAWAT: Will the Minister of 
TOURISM AND CIVIL AVIATION 
be pleased to state: 

(a) the steps taken by the Depart-
ment in each State to attract foreian 
tourists in the country; and 

(b) the steps proposed to be taken 
by this Ministry to develop the places 
or tourists interest in Rajasttuln lik. 
Jait8Jmer. the most at1ractive dosert 




